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BEFORE THE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO 37 0F 2024

Shashikant Bajirao Jadhav

Vs

•... Applicant

Gram PanchayatNerur, Deulwada& Others .... Respondents

REPORT     0N     BEHALF     0F     MAHARASHTRA     POLLUTION
CONTROL BOARD IN COMPLIANCE 0F THE ORDER PASSED BY
THIS HON'BLE NGT DATED 27.08.2024

I,  J.  S.  Hajare,  age  -  adult,  Occupation-service,  the  Regional
Officer of the Maharashtra Pollution Control Board at Kolhapur  having
my  office  at  Maharashtra   Pollution   Control   Board,   Udyog   Bhavan
Building,   Near  Collectorate  Office,   Kolhapur  -416  002,  do  hereby
state on solemnly affirmation as under :-

I,  am  presently working  as  the  Regional  Officer,  Kolhapur with
the  Maharashtra  Pollution  Control  Board,   I  have  gone  through  the
Hon'ble National Green Tribunal (WZ) Pune order dated 27.08.2024.  I
am submitting reply affidavit on behalf of Respondent No. 2 as per the
direction of Hon'ble Tribunal is as below,

1.   I  say and submit that in compliance of the order passed  by the
Hon'ble    Tribunal    dated     27.08.2024,     the    officer    of    the
Respondent  Board  has  visited  the  impugned  site  on  6.9.2024
and   observed   no   Bio   Medical   Wastes   activityon   Gat   No-
65(383)12/1-Kurgaon  Nerur,  Tal  Kudal,  Dist.  Sindhudurg.  I  say
thatthe  CTF  was  close  down  &  as  on  the  impugned  site,  old
roomswere  observed  without electricity as well  as  open  space
with grown grass could be seen.  I say that no plant & machinery
observed   on   the   said   site.   The   copy   of   visit   report   with

photographs is enclosed as Annexure-I.
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2.   I  say and  submit that,  the  Respondent  No.  7  has  collected  the
BMW other than the area allocated to them as per Authorization

granted  by the Board.  In this regard, the Respondent No 7 has
submitted  a  reply  on  29.10.2024  with  records  for  disposal  of
BMW collected, treated and disposed.  I say that after perusal of
the  reply of Respondent  No  7,  it  is  observed  that  Respondent
No.7 has collected and disposed Bio Medical Wastes as per the
Bio Medical Wastes Rules, 2016.

3.   The    Respondent    no.    7    M/s    Shree    Govind    Bio    Medical
Corporation   CBM\/VTSDF   Facility   (CTS)   has   transferred   the
collected BMW to M/s. Mumbai Waste Management Taloja from
2020  as  per  the  approval  of  respondent  Board.  The  reply  of
respondent   no.    7   along   with    BMW   Annual    Reports   are
collectively   enclosed   as   an   Annexure-ll   collv.   I   say   that
Approval granted by Respondent Board is annexed and marked
as Annexurelll.

Solemnly affirmed on this 8th November 2024 at Kolhapur

For & on behalf respondent No. 2
Maharashtra Pollution Control Board

---$1aped-
(J. S.  Hajare)

Regional Officer-MPCB,  Kolhapur
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Photographs of CTF M/s. Shree Govind Bio-Medical Corporation, Gat No.

651383)12/1, Kurgaon-Nerur, Tal. Kudal. Dist. Sindhudurg.
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Form - lv
(See rule 13)

Bio Medical Waste Annual Return for the Calender Year -2022

Application Type: CBMWTSDF Calender Year Submit To
2022 SRO-Ratnagirj

1) Particulars

i) First Name ii) Middle Name iii) Last Name
Nutan Appaso Jadhav

iv) Designatioh v) Aadhaar No vi) PAN  NO
Proprietor 977859863280 AXDpj5456D

vli) Address as per Aadhaar Card vlii) Tel-  NO| ix)  Fax No.
A/p -Parite , tal - Karveer, Dist - Kolhapur 8007775800

x) e.mail xi) URL of website
sgbmkdl@ningroup,co,in www.ningroup.co.in

2) Details of the Common Treatment Facility

i) Name of the Facility ii) Emai' iii) Name of the contact person
Ms Shree Govind  Bio Medical Corporation Sindhudurg sgbmkdl@ningroup.co.in Mahesh  M  Patil

iv) Contact No.
8600027192

3} Address of the Facility

i) Building Name/Building No./Survey Number ii) Street / Village iii) City / Taluka
I 2330. s.NO.64ra & 65/2 Nerur, Kutgaon Kudal

iv) District v) Pin-Code Number vi) Near by Landmark
Sindhudurg 416525 Kudal- Malvan road

vii) Latitude coordinate viii) Longitude coordinate ix) Ownership
16.006465 73.687968 Private

4) Details of valid C®mblned Consent and BMW Authorization (CCA)

i) CCA / Authorization No. ii) valid` Upto
Format 1.0/PSO/UAN /an 312022  12:00,:00:AM
NO.0000104306/CR-2106000550

5) Jurisdiction

District Taluka ULB Name
Kolhapur,Sindhudurg

Coulncil Name Nagarpanchyat Name Cahtohment Name

6) Total area covered (in Square KM)
5950.00
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7) Membership provided to                                                                                                                                                                                t.

1. Non-Bedded (clinic/Pathology Lab/Blood bank) No of Non-Bed Esta blishments Covered
318

(i) Clinics,  Dispensaries. 273

(ii) Animal  Houses 1

(iii) Pathological Laboratories 41

(iv)  Blood  Banks 1

(v) Any Others 2

2. Bedded                            No of health care establishment covered No of Bed Covered
95 1650

3. AYUSH                               No of AYUSH establishment covered No ofAYUSH  Bed Covered
3 26

4. Veterinary Institution & Hospitals No of Veterinary Establishments Covered
1

5. Research Institutions No of Research lnsti tutions Covered
1

8) Bio Medical Collec.tion, Treatment & Disposal Details
i) Authorized BMW Quantity KG/Month (as per valid CCA)

Yellow 11780.00000 Red 490.00000 Blue 1750.00000 White 160.00000

i.i) Installed treatment and dlsposal capacity of CBMWTF (Kg/day)

I    ye,,owlooo.ooooo              I
Red 360.00000 BIue 1000.00000 White 100.00000

Ill) BIo Medical waste collected from HCEs (kg/day)

Yellow 490.00
I    Redl6.50

BIue 29.60 white4.1o                       I

lv) Bio Medical Waste Treated and disposed (I(g/day)

Yellow 490.00000 Red 16.50000 Blue 29.60000 White 4.10000

I
9) Details of the Storage at Facility

sr No . Type Category Length (Ft) Width (Ft) Height (Ft)

1 Untreated BMW Yellow 12.00 12.00 10.00

Red 10,00 10.00 10.00

BIue 10.00 10.00 10.00

White 10.00 10.00 10.00

2 Treated BMW

Red 10.00 10.00 10.00

Blue 10.00 10.00 10.00

White 10.00 10.00 10.00

3 Incineration
Ash

10) Details of equipment used for treatment and disposal

3. AutocIaves
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• Capacity Kg/day Quantity treated or disposedinkgperday Qty sold to 'Recycler Name of Recycler

.   360.00 16.50 16.50 M/s.  Omkar PlasticEnterprises,Pune

6. Shredder

Capacity Kg/day Quantity treated or disposedinkgperday Qty sold to Recycler Name of Recycler

480.00 16.50 16.50 M/s.  Omkar PlasticEnterprises,Pune

9.  Deep burial pit

Length.(Feet) Width  (Feet) Height (Feet) Qty (Kg/day)

10,00 10.00 10.00 490.00

11) Quantity of recyc[able wastes sold to authorized Red (kg/annum) Blue (kg/annum)
recyclers after treatment in kg per annum 6022.50 10804.00

12) Details of Authorised Recycler

1.  Plastic Waste Recycler

Name of the Recycler Total Qty. Sold during  2023  (lnKG) Authorization / Consent No. of Recycler Date

M/s. Omkar plastic Enterprises,Pune 6022.50 RO-PUNE/CONSENT/1810000859 17-10-2018

2. Glass Recycler Details

Narrie of the Recycler Total Qty. Sold during 2023  (lnKG) Authorization / Consent No. of Recycler Date

M/s. Omkar Plastic  Enterprises,Pune 10804.00 RO-PUNE/CONSENT/1810000859 17-10-2018

13) No of vehicles used for collection and transportation of biomedical waste 6

14) Details of Llquld waste generated and treatment methods (STP and ETP)'

i)  STP No Capacity (CND)

ii)  ETP No Capacity (CMD)

15) Details of STP and ETP Sludge generated and disposed during the treatment of waste in Kg per annum

i)  ETP Sludge NO Quantity Generated Where Disposed

ii)  STP sludge No Quantity Generated Where  Disposed

16) Details trainings conducted On  BMW
i) Number of tralnings conducted on BMW Management.6'

ii) Number of personnel trained
18

iii) Number of personnel. trained at the time of induction
18

iv) number of personnel not undergone any training so far

v) whether standard manual for 1:ra!nlng ls available?
Yes

vi) any other information
Vaccination & Immunization to all staff

17) Details of the accident occurued during the year
i) Number of Accidents occurred



ii) Number of the persons affected

iii) Remedial Action taken (Please attach details if any)
NO

iv) Any Fatality occurred, lf yes details.
NO

18) Are you meeting the standards of air Pollution from the incinerator?
Yes

i) How many times ln last year could not met the standards?

ii) Details ol: Continuous online emission mohitoring systems installed
No

19) Liquid waste generated and treatment methods in place. How many times you have not met the standards in a year?
NO

20) ls the disinfection method or sterilization meeting the log 4 standards? How many times you have not met the
standards in a year?
Yes.

Designation
proprietor
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Form - lv
(See rule 13)

Bio Medical Waste Annual Return for the Calender Year - 2022

Application Type: CBMWTSDF Calender Year Submit To
2022 SRO-Kolhapur

I) Particulars

i) First Name ii) Middle Name iii) Last Name
Nutan Appaso Jadhav

iv) Designation v) Aadhaar No vi) PAN  NO
Proprietor 977859863280 AXDpj5456D

vii) Address as per Aadhaar Card vlil) Tel. No. ix)  Fax No.
A/p .-Parite , tal - Karveer,  Dist - Kolhapur 8007775800

x) e-mail xi) URL of website
sgbmkdl@ningroup.co.in www.ningroup.co.in

2) Details of the Commoh Treatment Facility

i) Name of the Facility ii)  Email iii) Name of the contact person
Ms Shree Govind Bio Medical Corporation Sindhudurg sgbmkdl@ningroup.co.in Mahesh M  Patil

iv) Contact No.
8600027192

3) Address of the Facility

I) Building Name/Building No./Survey Number ii) Street / Village iii) City / Taluka
2330. S.NO.64/2 & 65/2 Nerur, Kutgaon Kudal

iv) District v) Pin-Code Number vi) Near by Landmark
Sindhudurg 416525 Kudal- Malvan  road

vii) Latitude coordinate viji) Longitude coordinate ix) Ownership
16.006465 73.687968 Private

4) Details of valid Combined Consent and BMW Authorization (CCA)

i) CCA / Authorization No. ii) Valid  Upto
Format 1.0/PSO/UAN lan 31 2022  12:00:00:AM
NO.0000104306/CR-2106000550

5) Jurisdiction

District Ta'uka ULB  Name
Kolhapur Ajra,Chandgad

Council Name Nagarpanchyat NameAjaraNagarpanchayat,ChandgadNagarpanchayat Cantonment Name

6) Total area covered (in Square KM)
1921.00



7) Membership Provided to

I. Non-Bedded (Clinic/Pathology Lab/Blood bank) No of Non-Bed Establishments Covered
183

(i)  Clinics,  Dispensaries

(ii) Animal  Houses

(iii)  Pathological  Laboratories

(iv)  Blood  Banks

(v) Any others

2. Bedded No of health care establishment covered
307

No of Bed Covered
899

3. AYUSH No of AYUSH establishment covered No of AYUSH Bed Covered

4. Veterinary Institution & Hospitals No of Veterinary Establishments Covered

5. Research Institutions No of Research Institutions Covered
1

8) Bio Medical Collection, Treatment & Disposal Details
i) Auth`orized BMW Quantity KG/Month (as per valid CCA)

Yellow 11780.00000 Red 490.00000 Blue  1750.00000

Ii) Installed treatment and disposal capacity of CBMWTF (Kg/day)

yellow 1ooo.ooooo Red 360.00000

iii) Bio Medical waste collected from HCEs (kg/day)

Yellow 300.00

Blue 1000.00000

Red 25,00

iv) Blo Medical Waste Treated and disposed (Kg/day)

Yellow 280.00000 Red 15.00000

White 160.00000

White 100.00000

Blue 57.72

Blue  11.00000

White 1.00

White 1.00000

9) Details of the Storage at Facility

Length (Ft) Height (Ft)

Untreated BMW

Treated BMW

Incineration

10) Details of equipment used for treatment and disposal

3. Autoclaves

Capacity Kg/day Quantity treated or disposed
in kg per day

Qty sold to Recycler Name of Recycler
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Form - IV
(See rule 13)

Bio Medical Waste Annual Return for the Calender Year -2021

Application Type: CBMWTSDF Calender Year Submit To
2021 SRO-Ratnagiri

I) Paitlculars

i) First Name li) Midd.e Name ii!) Last Name
NUTAN APPASO JADHAV

iv) Designation v) Aadhaar No vi) PAN NO
PROPRIFTOR 977859863280 AXDpj5456D

vii) Address as per Aadhaar Card viii) Tel.  NO- ix) Fax No.
MAIN  ROAD  MU/PO KAULAV TAL-RADHANAGARl, 8007775800 00
416211.

x) e-mail xi) URL of website
sgbmkdl@ningroup.co.in www.ningroup.co.in

2) Details of the Common Treatment Facility

i) Name qf the Facility ii)  Email iii) Name of the contact person
M/S.  SHREE GOVIND  BIOMEDICAL CORPORATION, sgbmkdl@ningroup.co.in MR.  GIRISH  SABAjl  DALVI.
SINDHUDURG,

iv) Contact No.
8605300091

3) Address of the Facility

i) Building Name/BLiilding No./Survey Number ii) Street / Village iii) City / Taluka
2330.S..NO.64/2 & 65/2 NERUR,  KUTGAON KUDAL

iv) District v) Pin-Code Number vi) Near by Landmark
Sjndhudurg 416525 KUDAL-MALVAN  ROAD

vii) Latitude coordinate viii) Longitude coordinate ix) Ownership
16.006465 73.687968 Private

4) Details of valid Combined Consent and BMW Authorization (CCA)

i) CCA / Authorization No. ii) Valid Upto
NO.  FORMAT1.0/PSO/UAN lan 31202212:00:00:AM
NO.0000104306/CR-2106000550

5) |urisd!ction

District Taluka ULB Name
Kolhapur,Sindhudurg 328,329,330,331,332,342,344

Council Name Nagarpanchyat Name Cantonment Name

6) Total area covered (ln Square lan)
5950.00



7) Memt}ership Provided to

1. Non-Bedded (Clinic/Pathology Lab/Blood bank) No of Non-Bed Establishments Covered
313

2. Bedded No of health care establishment covered
89

No of Bed Covered
1638

3. AYUSH No of AYUSH establishment covered
3`

No of AYUSH Bed Covered
26

4. Veterinary Institution & Hospitals No of Veterinary Establishments Covered

8) io Medical Collection, Treatment & Disposal Details
i) Authorized BMW Quantity KG/Month (as per valid CCA)

Yellow 11.78000 Red 0.49000 Blue 1.75000

ii) Installed treatment and disposal capacity of CBMWTF (Kg/day)

Vellbw 1000.00000 Red 360,00000

iii) Bio Medical waste collected from HCEs (kg/day)

Yellow 488.00

White 0.16000

Blue 1000.00000

Red 16.00

iv) Bio Medical Waste Treated and disposed (Kg/day)

Yellow 488.00000  . Red 16.00000

White 100.00000

Blue 29.00

Blue 29,00000

White 4.00

White 4.00000

9) Details of the Storage at Facility

Length (Ft) Height (Ft)

Untreated  BMW

Treated BMW

Incineration

10) Details of equipment used for treatment and disposal

3. Autoclaves

Capacity Kg/day Quantity treated or disposed in kg per day Qty sold to Recycler Name of Recycler

M/s.  OMKAR PLASTIC

6. Shredder

Capacity Kg/day Quantity treated or disposed in kg per day Qty sold to Recycler Name of Recycler

M/s. OMKAR PLASTIC

9.  Deep burial pit

Length (Feet) Width (Feet) Height (Feet) Qty (Kg/day)
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10.. Chemical Disinfection                                                                                                                                                                              -

Length (Feet) Width (Feet) Height (Feet) Qty (Kg/day)

2.00 2.00 3.00 29.00

11) Details of Authorised Recycler

1. Plastic Waste Recycler

Name of the Recycler Total Qty. Sold during 2021 (ln KG) Authorization / Consent No, of Recycler Date

M/s.  OMKAR PLASTIC 5840.00 RO-PUNE/CONSENT/ 1810000859 2018-10-17

12) Quantity of recytlable wastes sold to authorized recyclers after Red  (kg/annum) Blue (kg/annum)
treaitment in kg per annum 5840.00 10585.00

13) No of vehicles used for collection and transportation of biomedical 6
waste

14) De.tails of STP and ETP Sludge generated and disposed during the treatment of waste in Kg per annum

STP NO Capacity (cmd)

ETP Sludge No Quantity Generated WhereDisposed

15) Details trainings conducted on BMW
i) Number of trainings conducted on BMW Management.
5

ji) Number of personnel trained
16

iii) Number of persohnel tralned at the time of induction
•16

iv} number of personnel not undergone any training so far

v) whether standard manual for training is available?
Yes

vi) any other information
VACCINATION  FOR ALL EMPLOYEE

16) Details of the accident occurred during the year
i) Number of Accidents occurred

ii) Number of the persons affected

iii) Remedial Action taken (Please attach details if any)     .
NO

iv) Any Fatality occurred, lf yes details.
No

17) Are you meeting the standards of air Pollution from the lncinerator?
lYes

i) How many times in last year could not met the standards?

ii) Details of Continuous online emission monitoring systems insta lled
NO

C02                                                                                                                                   I 02                          I Analyser

18) Liquid waste genCrated and treatment methods in place. How many times you have not met the
standards in a year?
Yes

19) ls the disinfection method or sterilization meeting the log 4 standards? How many times you have not
met the standards in a year?
Yes
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20) Whether HCE intended to Sale / Handover liquid BMW for R&D purpoSe '1

No

Place Designat]on Date
KUDAL PLANT HEAD 20-07-2022



Fol.in - IV
(See rule  13)

Bio Medical Waste Annual Return for the Calender Year -2020

Appllcati®n Type: CBMWTSDF Calender Year Submit To
2020 SRO-Ratnagiri

1) Particulars

I) First Name 1]) Mlddle Name lil) Last Name
NUTAN APPASO JADHAV

iv) Deslgnatlon v) Aadhaar No vi)  PAN No
PROPRIETOR 977859863280 AXDpj5456D

vii) Address as per Aadhaar Card viii) Tel.  NO. ix) Fax No.
MAIN  ROAD MU/P0 KAULAV TAL-RADHANAGARl,416211. 8007775800 00

x) e.mail x]) URL of webslte
sgbmkdl@ningroup.co.in www.ningroup.co.in

2) Details of the Common Treatment Facility

I) Name of the Facillty il)  Email ill) Name of the contact I)erson
` M/S.  SHREE GOVIND  BI0MEDICALCORPORATloN,SINDHUDU.RG.

sgbmkdl@ningroup.co.in MR.  GIRISH  SABAJI  DALvl.

iv) Crontact No.8605300091

3) Address of the Facility

i)  Building Name/Building  Nq./SurveyNumber2330.S.NO.64/2&65/2 ii)  Street / VillageNERUR,KUTGAON iii) City / TalukaKUDAL

iv) District v) Pin-Code Number vi) Near by Landmark
Sindhudurg 416525 KUDAL-MALVAN  ROAD

vli) Latitude coordinate vill) Longitude coordinate lx) Owriership
16.006465 73.687968 Private

4) Status of Consent and ALJthorisatlon under the Bio-Medical Waste (Management and Hahd]lng) Rules

i)Authorization No. li)Authorization validity Date
I.0/BO/PSO/HOD-2002000220 2021-01-31

i)Consent .Number II)Consent validity Date
1.0/BO/PSO/HOD-2002000220 2021-01-31

5) Jurisdiction

District Taluka ULB Name
Kolhapur,Sindhudurg Malwan,Vengurla,Kudal,Sawantwadi,Dodamarg,Ajra,Chandgad

Council Name Nagarpanchyat Name Cantonment Name
Malvan  Municipal Council,Vengurla  MunicipalCouncil,SawantvadiMunicipalCouncil Kasai-Dodamarg  Nagar Panchayat,Kudal Nagar Panchayat

6) Total area covered (in Square KM)
5950.00



7) Membership Provided to

1.  Non-Bedded (Clinic/Pathology Lab/BIood bank) No of Non-Bed Establishments Covered
567

2. Bedded No of health care establishment covered
260

No of Bed Covered
1958

3. AYUSH No of AYUSH establishment covered
3

No of AYUSH  Bed Covered
26

4. Veterinary Institution & Hospitals No of Veterinary Establishments Covered

8) io Medical Collection, Treatment & Disposal Details
i) Authorized BMW Quantity MT/Month (as per valid CCA)

Yellow 11.78000 Red 0.49000 BIue 1.75000

ii) Installed treatment and disposal capacity of CBMWTF (Kg/day)

Yellow 1000.00.000 Red 360.00000

iii) Bio Medical waste collected from HCEs (kg/day)

Yellow 540.00

White 0.16000

Blue 1ooo.ooooo

Red 53.00

iv) Bio Medicail Waste Treated and disposed (Kg/day)

Yellow 540.00000 Red 53.00000

White 100.00000

Blue 95.00

BIue 95.00000

White 5.00

White 5.00000

9) Details of the Storage at Facility

Length (Ft) Height (Ft)

Untreated BMW

Treated BMW

Incineration

10) Details of equipment used for treatment and disposal

3. Autoclaves

Capacity Kg/day Quantity treated or disposed in kg per day Qty sold to Recycler Name of Recycler

1350.00 M/s.  OMKAR PLASTIC

6. Shredder

Capacity Kg/day Quantity treated or disposed in kg per day Qty sold to Recycler Name of Recycler

1350.00 M/s.  OMKAR PLASTIC

9.  Deep burial pit

Length (Feet) Width  (Feet) Height (Feet) Qty (Kg/day)
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10. Chemical  Disinfection,

Length (Feet) Width (Feet) Height (Feet) Qty (Kg/day)

2,00 2.00 3.00 95.00

11) Details of Authorised Recycler

1.  Plastic Waste Recycler

Name of the Recycler Total  Qty.  Sold  during  2019  (ln  MT) Authorization / Consent No. of Recycler Date

M/s.  OMKAR PLASTIC 13.00 RO-PUNE/CONSENT/ 1810000859 2018-10-17

12) Quantity of recyclable wastes sold to authoi.ized recyclers after treatment in Red (kg/annum) Blue (kg/annum)
kg per anhum 13535.00 28160.00

13) No of vehicles used for collet:tion and transportation of biomedical waste Red  (kg/annum)6

14) Details of incineration ash and ETP Sludge generated and disposed during the treatment of waste in Kg per anhum

Incineration Ash Quantity Generated Where Disposed

ETP Sludge Quantity Generated Where Disposed

15) Details traihings conducted on BMW
i) Number of trajnings conducted on BMW Management.
3

ii) Number of personnel trained
12.

iii) Number of personnel trai,ned at the time of induction
12

iv) number of personnel. not undergone any training so far

v) whether standard manual for training is available?
Yes

vi) any other information
VACCINATION  FOR ALL EMPLOYEE

16) Details of the accident occurred during the year
i) Number of Accidents occurred

ii) Number Of the persons affected

iii) Remedial Action taken (Please attach details if any)
NO                                                                                                                                                                                                                                           I

iv) Any Fatality occu rred, lf yes details.
NO

16) Liquid waste generated and treatment methods ln place. How many times you have not met the standards [h a year?
Yes

17) Is the disinfection method or sterilization meeting the log 4 standards? How many times you have not met the
standards in a year?
Yes

place                                                                                                                                                           Designatjon                  Date
KUDAL                                                                                                                                                                                                         PLANT H EAD                         19-04-2021
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NC€ for disprslng daily sLITplus BMW afld Accumulate
Brm{ coviD -i9}

1)Your request lensr dated 1S/1Z/20ZS.
2)E` mail received from sfta Ratmagiri dated 21.1Z.Zce®.
3} Combbeed corisent and Authorization granted ftythe Board.

Vide above subject matter this office i§ in receipt of a letter 19.12.2020 received to
this office on 21/12/3020 for NQ€ to dispose the COVID 19 BMW waste Such as PPE Kits,
Aprons, glo¥es, Mask, Face Shield & Bedsheets etc to M/a. Mumbai waste Management
Ltd. MIDC Taloja, Mumbai.

ConsidEring your request and present scenario of COVID -19 pafldemic the NOC is
issued with following conditions.

1.   You shall dispose Ppg Kits, Aprons, gloves, Mask,  Face Shield  & Bedsheets
eta t®  M/a.  Mumbal waste Management Ltd.  MIDC Taloja,  Mumbal.  and
submit the report.

2.   You shall dispose regular surplus cOV!D BIG Medical Waste to M/§, Mumbai
Waste Management ltde MID€ Taloja, Mumbai.  within 24 hoqrs as per BMW
Rules 2016 and as per CPCB Guidelines for handling COVID BMW Waste.

3.   You shall submit Bank Guarantees of R5,  10cOOO/- { One Lags) for ensuring
the t;ompliance`for handling the COVID -19 Waste  and uploading data to
MPCB a CPCB web Portal.

This is issued with the approval of competent Authority of the Board^

{Ravindra Andhale)
Regional Officer, Kolhapur

Copy Submitted te.
1.   The commissioner sindhudurg, Dist. Sirldhudurg.
2.   The Principal 5dientific Officer, MPG Board, Mumbai.
3.   M/s. Mumbal waste Management Ltd, MID€Taloja, Munbai.
Cap¥ to .I.
SRO Ratnagm for further follow up,

%y!`tytry


